$~17
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ CRL.L.P. 607/2023
M/S. BMCP SOLUTIONS INDIA PVT LTD
..... Petitioner
Through:  None

VErsus

M/S. P.M ENTERPRISES
..... Respondent

Through:  None
CORAM:
JOINT REGISTRAR (JUDICIAL) AMITABH RAWAT(DHJS)

ORDER
% 17.07.2025

The present matter is listed before the undersigned under the Special
Mediation Drive: Mediation ‘For the Nation’.

None has appeared on behalf of the parties.

Let this matter be sent back to the Hon’ble Court for further

directions.

AMITABH RAWAT (DHJS)
JOINT REGISTRAR (JUDICIAL)
JULY 17, 2025/NI

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 07/05/2026 at 20:38:57



